ACT No. XIX or 1940.

[Passep BY THE INDIAN LE)GISLATURE]

(Reasived tha asgent of the Governor Genetal on the
- 30th April, 1940)

An Act to amend the Defence of India Act, 1939.

HEREASlt is expedient to amend the Defence of
India Act, 1939, for the purposes hereinafter
appeading:;
It is hereby enacted as follows :—
1. This Act may be called the Defenee of India shart titte.
(Amendment) :Act, 1940.. '
2. Insection 2 of the Defence of India Aet, 1989 (here- amendment of
inafter referred. to as the said Act),— Ytlon 2, Ack
B 1939,
(@) in clause (v) of sub-section (2), after the words
“with foreign powers,” the words “ or with
States in India, or to prejudice the main.
tenance of peaceful conditions in the tribal
. areas,” shall be inserted ; '
(%) in sub-seetion (5), after the words “ not being
the brackets and words ‘‘ (except in the case
of a Chief' Commissioner’s Province) * shall
be inserted. -
3. In secti(‘m' 18 of the said Act, after the word Amendmeni of
“from-"*; in beth places where it occurs,. the words *“ or 38?2% o A%
in. respect: of.*’ shall be inserted.
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